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Notice u/s 13(2) of
SARFAESI Act, 2002

Sl. Name of the Borrowers with Address,
No. Branch Name & A/c No.

Date of Notice
Date of NPA Amount Outstanding

1. Home Loan A/c No.
30892768596

.

Rs.52,84,458.00/- (Rupees
Fifty Two Lakh Eighty Four
Thousand Four Hundred
Fifty Eight Only) as on
05.09.2025 plus interest. You
are also liable to pay future
interest at the contractual rate
on the aforesaid amount
t o g e t h e r w i t h i n c i d e n t a l
expenses, costs, charges etc.

SBI HOME LOAN CENTRE, KOLKATA (04490)
Avani Heights, 59A, Chowringhee Road,

Kolkata- 700020, Email ID: sbi.04490@sbi.co.in
A notice is hereby given that the following borrower has defaulted in the repayment of principal and interest of the loans facility obtained byhim from the bank of
the loan has been classified as Non performing Assets (NPA). The notice was issued to him under section 13(2) of Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002, on his last known address but he has been returned unserved and as such he is hereby informed by way
of this public notice.

Mr.AmitRoy
SonofGitaRoy
58, Doctor Lane, P.S.- Taltala
Kolkata- 700014

The steps are being taken for substituted service of notice. The above Borrower is hereby called upon to make payment of outstanding amount within 60
days from the date of publication of this notice, failing which further steps will be taken after expiry of 60 days from the date of this notice under sub-section
( 4 ) o f s e c t i o n 1 3 S e c u r i t i z a t i o n a n d R e c o n s t r u c t i o n o f F i n a n c i a l A s s e t s a n d E n f o r c e m e n t o f S e c u r i t y

Authorised Officer
State Bank of India

Date : 27.09.2025
Place: Kolkata

Branch: SBI Taltala,
Kolkata
Br. Code(04771)
Home Loan A/c No.
30892768596

All that two storied brick built messuage tenements hereditaments dwelling
house and premises together with the piece or parcel of land thereunto
belonging and on part whereof the same is erected and built containing by
estimation an area of 1 cottah and 30 square feet be the same a little more
or less situate lying at and being premises No.58, Doctor Lane comprised in
Block No. II, Holding No.69 in the South Division of the town of Calcutta.
The Title Deed registered in Book No. I, Volume No. 76, Page from 36 to 44,
being No. 1686 of the year 1965.
Theproperty stands in thenameofGitaRoywife of SaktipadaRoy
The property is butted andboundedby :On theNorth:By no. 59 Doctor
Lane,On the East:By no. 57 Doctor Lane,On the South:By Doctor Lane,
On theWest:By Sewered ditch or howsoever

Date of
Notice
u/s 13(2)
05.09.2025

Date of
NPA

06.10.2024

Interest Act,2002.

Description of Property Mortgaged by Deposit of the Title Deed.
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